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electiona to the State Legislature and 
Parliament simultaneously; 

(b) the amount of expenditure 
incurred on the la8t elections to 
Orissa State Legislature and also on 
Parliamentary elections, separately; 
and 

(C) the total expenditure tor the 
State Incurred when these elections 
were held together in 1957? 

The MInIster of Law aDd Socla1 
Seeurlt1 (Sbrl A. K. 8en): (a) No, 
Sir. 

(b) The expenditure Incurred on 
the last general elections to the State 
Legislative Assembly in 1981 was 
apprOJ<imately R.. 13 lakhs. . The 
expenditure on Parliamentary elec-
tions in 1962 was approximately Rs. 
17,84,000. 

(c) Tbe total expendltlln! for both 
the elections held together in 1957 
Was Ro. 34,89,293. 

Selsare of FOOdcraiu In DeIhl 

\ 
Shrl P. C. Borooah: 
Sbrl Bade: 
SJui Yuh", 8.IQta: .". i Sbrl Naval Praltbakar: Ibrl KnIluuI Pal 81q1l: 
Slarl S. M. Banerjee: 
SIarI BIII'ee Nara,... Bu: 

L Blarl B .... VJsIum Kamatb: 

Will the Miniater of FoM sad 
Agrleaitare be pleased to state: 

(a) whether it is a fact that about 
2 lakh mauJUb of foodlrains bad 
been seized by the Delhi Administra-
tion from alleged hoardel'll and smUI-
glers of grains on the 2tth July, 1964 
in the course of raide on a number of 
godowns made in con.ultatlon with 
the Miniatry of HOUle AJrairs: and 

(b) if so, what further steps have 
been ta¥en to unearth such hoarding. 
of foodgrains? 

The IIJBtIter of hod aDd Agrteal-
tare (SIIrI C. Sa ____ ); (a) No, 
Sir. 

(b) noe. not ~. 
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SlIPI' DldrftIatIoa 

... J Dr. L. M. "lIvl: 
..... '- IJoI'I CllIIDIIak: 

Wlll the Minister of Food iDd 
Arr\IIDltare be pleued to .tate: 

(a) whether Oovel'JlJl1ent have 
received any eomp\alDb re.udlna 
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.certain serious shortcomings in the 
distribution of sugar for the lut two 
'rnonth\; and 

(b) if so, the broad features there-
of and the action taken to relieve the 
position? 

The MInister of Food and A&1'lcul-
tare (Shri C. Sabramaulam): <a) No, 
;Sir. 

(b) Does not arise. 

Corpontioa for Development of 
Tourism 

Shrl Rameshwar Tantla: 
Shrl Onur Lal Berwa: 
Shrl BlahallChader Seth: 
Shrl B. P. Yadava: 
Shrl Dhaon: 
Shrl Sarendra Pal Slnrh: 
Shri D. C. Sharma: 

"51. Shrl M. L. Dwlvedi: 
Shrlmatl Savltrl Nl&'am: 
Shrl S. C. Samanta: 
Shrl Sabodh Hansds: 
Shrl Hem Raj: 
Shrl Sham Lal Saraf: 
Shrl P. B. Chakravertl: 

L 8hrl K. C. Pant: . 

W ill the Minister of Transport be 
pleased to state: 

(a) whether It is a fact 'that Gov-
... rnment are considering a plan to 
establish a Corporation to develop 

·tourism in the country; 
(b) if so, the broad features there-

<>f; and 
(c) the stage at which the matter 

stands at present? 
The Mlnlster of Transport (Shrl 

Raj Bahadar): (a) to (c). On the basis 
of a recommendation made by the 
Ad Hoc Committee on Tourism, it 
has been decided to set up corpora-
tions under the Indian Companies 
Act for handling various activities of 
a commerdal and. quasi-commercial 
nature connected with tourism. The 
preliminary details regarding the 
scope and functions and the financial 
estimates of the proposed corpora-
tions have been worked out and after 
they have been finalised, it Is 
-expect"," that the corporations will 
be set u" before the end of this year. 

Prlceo of Mustard Seeds aDd OU 

r Dr. Saradlsh &oy: 
Shrl Dillen Bhattacharya: 

1 Dr. BaDen Sen: 
Shri S.rkar Marma: 
Shrl VIahnm Pruad: 
Shri S. M. Banerjee: 

L ShrimaU BeIlIl Chakranrtt7: 

·52. 

Will the Minister of Food aDd AId-
caltare be pleased to state: 

(a) whether it is a fact that the 
price of mustard seeds in U.P. and 
Punjab has boosted up recently; 

(b) whether it is aloo a fact that as 
a result thereof the price of mustard 
oil has gone up in eastern States; and 

(C) the steps taken by Government 
to check the rise in price? 

The MlIllster of Food and Arrleal-
tare (Shrl C. Sabnmaulam): (a) 
Prices of mustard seeds have, of late 
risen in U .P. and Punjab as well as 
in other States. 

(b) Prices in the Eastern States have 
risen in sympathy with the upward 
trend in other States including U.P. 
and Punjab. 

(c) The steps taken by the Govern-
ment are: Ughtening of margin 
requirements on advances by scbe-
duled banks, banning of forward 
trading and restricting the export. 
of oilseed. and vegetable oils. 

Old Age Penalon Scheme 

[ 

Shrl Sarendnpal Singb: 
Shrl Namblar: 
Dr. Saradlsh &0,.: 
Shrl P. KUDO: 
Shrl M. N. S_my: 

I Shrl Yuhpal Slnrh: 
I Sbrlmatl Savltrl Nl&'am: 

051'1 Shrl M. L. Dwlvedl: Shri s. C. Samanta: 
Sbrl D. C. Sharma: 
Sbl'l Solauld: 
Shrl Narasimhan BeddJ: 
Shrl P. K. Deo: . 
Shrl Snbodh Bansta: 
Shrl Bagrl: 

Will the Minister of SOlOW Security 
be pleased to state: 




